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Development of Live Stock and Dairy in
Rural Areas

3298. SHRI SOM PAL:
DR. NAUNIHAL SINGH:

Will the Minister of AGRICULTURE be
pleased to state:

(a) whether Government propose to
launch a special plan for development of
livestock and a dairy in rural areas;

(b) if so, what are the details thereof and
how much investment is proposed under these
plans during the Eighth Plan period

(c) whether
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prducts are hampering the growth of dairy in
our country; and

(d) if so, whether Government propose to
delicencing dairy industry in tune with its
latest policy of introducing free market forces
in other spheres of economy?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K.
C. LENKA): (a) and (b) The animal
husbandry and dairying activities are mainly
concentrated in the rural areas of the country.
For the development of this sector various
central and centrally sponsored programme
are being implemented/proposed to be
launched dViring the 8th plan period. These
programmes include improvement of genetic
breed of animals, fodder development, health
cover, processing and marketing of livestock
products. An amount of Rs. 400 crore for
livestock development and Rs. 900 crore for
dairy has been earmarked for the 8th plan.

(c) and (d) No, Sir. The items "milk foods"
and "malted foods" were delicensed under the
New Industrial Policy announced by the
Government on 25th July, 1991. However,
with a view to maintain and increase supply
of liquid milk of desired quality in the interest
of the general public, the Government has
issued the milk and Milk Product Order on
9th June, 1992 providing for regulating the
production suppffcy and distribution of milk
and milk products.

3299. (Transferred to the 20th August,
1992)

3300. (Transferred to the 20th August,
1992)

Management Centre for Watershed and
farming system

3301. SHRI SURESH PACHOURL
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether it is a fact that Government
have decided to establish



